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(b) if so, the names of the railway stations identified for development as green
stations by Railways;

(c) whether there is any proposal for private participation to implement
development of green railway stations, along with green depots, green divisions and
green corridors; and

(d) if so, the details thereof, zone-wise ?

THE MINISTER OF STATE IN THE MINISTRY OF RAILWAY'S (SHRI MANOJ
SINHA) : (a) and (b) Yes, Sir. Okha/Western Railway and Rameswaram/Southern
Railway have been nominated as “Green Train Station” by this Ministry where all
departing/terminating/platform returning/through-passing trains will be having only bio-
toilets fitted coaches to achieve zero human waste discharge from trains at these stations
and all stations on way where only trains going to these stations pass.

(¢) No, Sir.
(d) Does not arise.
Development of handlooms in Chhattisgarh

+1432. DR. BHUSHAN LAL JANGDE : Will the Minister of TEXTILES be
pleased to state:

(a) whether Central Government has received, any proposal from weavers
of Champa, Chhattisgarh, to set up a handloom park, and an approval is awaited in
thisregard;

(b) whether Government of Chhattisgarh has sought approval from Central
Government for the said pilot project, wherein residential and other infrastructural
facilities would beconstructed, if so, whether approval for the same will be
accorded; and

(c) whether Central Government will accord the approval to three proposals sent
to it regarding handloom cluster at Umreli-Korba, Kera-Janjgir and Seoni-Janjgir under
National Handloom Development Programme?

THE MINISTER OF STATE OF THE MINISTRY OF TEXTILES
(SHRI SANTOSH KUMAR GANGWAR) : (a) and (b) Yes, Sir. Government of India
received the proposal from the State Government of Chhattisgarh for set up a handloom
park. At present there is no such Scheme for setting up of handloom park. However,
scheme for Integrated Textile Parks (SITP) of Ministry of Textile is a demand driven
scheme. The Industry Association/Group of Entreprencurs are the main promoters of
the Textile Park by forming a Special Purpose Vehicle (SPV). The SPVs submit the
DPR through empanelled Project Management Consultants. The proposals received
arc cvaluated by the Project Scrutiny Committee on specified eligibility criteria and

TOriginal notice of the question was received in Hindi.
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potentially viable proposals are approved by the Project Approval Committee. There
is no specific proposal received from Chhattisgarh for developing a Textile Park under
SITP

(¢) The Government of India received the proposal from State Government of
Chhattisgarh for setting up of three new handloom clusters at Sivani, Dera and Umreli
under National Handloom Development Scheme. The proposal could not be considered
in the year 2014-15 due to non availability of funds. States have been requested to send
proposals in this year according to latest guidelines.

Incentives to jute industry

1433. SHRI SUKHENDU SEKHAR ROY : Will the Minister of TEXTILES be
pleased to state:

(a) the number of jute mills closed in the country at present and the reasons
therefor;

(b) the number of State Governments which have announced policy for
compulsory purchase of jute bags by RiceMills, the details thereof,

(¢) whether jute bags imported fromBangladesh are cheaper than those
manufactured in the country; and

(d) whether Government is considering imposition of higher duties on import of
jute bags and provide similar other concessions to jute industry as extended to sugar
industry, if so, details thereof and if not, the reasons therefor?

THE  MINISTER OF STATE OF THE MINISTRY OF  TEXTILES
(SHRI SANTOSH KUMAR GANGWAR) : (a) At present, 24 jute mills are closed in
the country. According to the closure notices issued by the managements, the principal
reasons for the closure of mills are labour indiscipline, absenteeism and trade unionism.

(b) As per orders issued under Jute Packaging Materials (Compulsory use in
Packaging Commodities) Act, 1987 (JPM Act), it is mandatory for all State Governments
to pack 90% of the foodgrains in jute bags. All District Magistrates under the State
Governments have been empowered to implement the provisions of these orders.

(¢) Bangladesh Government offers a 7.5% cash subsidy on the export of jute bags,
which coupled with cheaper labour, cheap power and low capital cost makes imported
jute bags from Bangladesh cheaper than bags manufactured in the country.

(d) The Directorate General of Anti-Dumping and Allied Duties has received two
petitions from domestic industry for imposition of anti-dumping and countervailing duty
on imports of jute products from Bangladesh. At present, there is no policy decision for
imposition of higher duties on import of jute bags. However, the following support is
provided by the Government to the jute industry:-



